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ORDER
There shall be Special Bench at newDelhi on 15,4.2019 Kc I6,4.2m9 to mend Ihc mallfzi‘s

lured before Ms, Ina Maihorra. Mcmhcr (Judicial) and Dr V K Suhhnmi Member (chhnmi)
'I he Special Bench shall comprise of,

sue a] Bench 1“er Ncw Del
1. Dr. Deepli Mukcsh. Member (Judicial)
2 Dr V' K, Subburaj. Member (Technical)

l'hc Conqiuiiion 0f Bench (is per scelion 419 (3) oflhc Cumprmies Am. 2013.
Dr iieepri Mukcsh Member (Judicial) éhqll rim mké up {he muer: or \he Speclnl

finish and [hm amend rim nuliers m‘hev mm Single Bench
Tl‘lls is in pariial modification ui'Order Ul'even number daied 1 l 30“) for 15.4.2019 &

16.4 3019 only.

This issues villh the approval ofIIoii’ble President, NCLT

Telephone: 2436345]
Copy

1, Rs. Io Hon’hlc Prosidcni. Kaiioiial Company Law Tribunal. New Delhi.
2, Hiin'hle Members, Nahum] (‘iilnpaiiy Law 'rihunal,
3 Officers of Naiional Company Law Tribunal. Principal Bsnch. Neu Dclhi/Kolkaia Mumbmr’

Chennai’Nmiedabxd/Allahabad ’BengalururChandigarh/GuwahauHyderabad .Taipur/mm
4. P5 in Joint Secretary. (Sh. Gyancshwar Kumar Singh) Minisrry ofCorporate Affairs. Ne“

Delhi
5. l\CLT web <i|e’ Nmicc Board,
5. The lrwuiui: 0| Fharlered Accnunmnls oilnd’ . ITO, New Delhi,
7, Th: lmiiluie «)I'Cumpan Secretariecnl'lndm, 1 SI Hume 22. luciiiuiiunnl Area, [.0th

Road, New Delhi 7 l WOW:

8, Th: lmiilui: «il'Cmi Accnunmmsnl'lndin. CMA Bhuwan. 3 lflSlilulloflAl Area. Ludlii Road.
\le“ Dclhi-HOUUS

9 Corporai: Law AdViscr. 153. Basum anlaic. Palam Road. New Delhi-110057.
10. Taxman Allird Services Lid. 59/31Nevi Ruhuk Rvad. Delhi.
11. [he All India Reporter Pvt. Ltd. 31-1). 'E' Block. Delhi High Couri. hcv. Dclhi
12. Bar Cnunml.New Drlhi Miimbai.


